High Court of Jammu and Kashmir at Jammu.

Order

No: \Yob Dated: _ 2}" ‘219,8

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various
object heads during the current financial year 2017-18 as per detail given below:-

Rs. In lacs.
S.No. | Name of the court Salary O.E. POL Tele 2071-P&ORB | Electricity
(NPS) Charges.
1 Pr. D&S Judge, Ganderbal. - 0.20 0.20 0.20 0.28 0.80
2 Pr. D&S Judge, Kishtwar. 9.00 - --- o 0.50 —

3 Addl. D&S Judge, Anantnag. 1.48 — - - - —
4 C.JM. Sopore. 10.00 0.10 0.20 — 0.30 o
5 C.J.M, Kargil. 0.80
1] Spl. Mob.Mag. (Tr). Srinagar. — — — 015 — —
7 Sub Judge, Katra. - - - - 0.113 -
8 Sub Judge, Vailoo. 1.29 -
9 Judge, Small Causes Court 2.90 0.15 - — 0.08 -

Srinagar. -
10 Railway Magistrate,Jammu. —— — 0.10 - - -
11 Munsiff, Tangmarg. 2.92 0.10 —- - — —
12 Munsiff, Bandipora. 2.00 0.10 0.10 —een 0.30 -=-
13 Munsiff, Shangus. 1.06 - - - — -
14 Munsiff, Aislinugqam. 3.06 - — - - -
15 Munsiff, Anantnag. 1.37 — - - - —
16 Ist, Addl. Munsiff (Forest ——- - 0.20 - - -

Magistrate) Jammu.
17 Addl. Mob, Mag. Khaltsi, o 0.20 0.20 - 0.20 —
18 Addl. Mob. Mag. Pahalgam. 0.93 - - - - —
19 Ddistt. Mob.Mag.(Tr.) Anantnag. 1.90

For Misc. Courts.
1 Pr. D&S Judge, Kishtwar. — - — - 0.20 \ -

By Order. B&LMA_Z_—,/

eplty Registrar (A cctts)’”) )

No: 5902-3§/AC Dated: 22 \L)‘D’% %

Copy to the:-

1-3 Pr. D&S Judge, Ganderbal/Kislitwar/

" 4, Addl. D&S Judge, Anantnag.with direction to draw the arrears of staff.

5-6 C.J.M. Sopore/Kargil.

7 Sub Judge, Katra.

8. Sub Judge, Vailoo, with direction to draw the arrears of Staff.

9. Spl. Mob. Mag. (Tr) Srinagar.

9. - Judge, Small Causes Court Srinagar , with direction to draw the arrears of staff.

10. Railway Magistrate, Janumu

11 Munsiff Bandipora,

12-15
16.

Tangmarg/Shangus/Aishmuqam/Anantnag ,with direction to draw the arrears of staff.
Ist. Addl. Munsiff (Forest Magistrate) Jammu

17 Addl. Mob. Magistrate, Khaltsi
18. Addl. Mob. Mag. Pahalgam.with direction to draw the arrears of staff.
19. Distt. Mob. Mag. (Tr) Anantnag. with direction to draw the arrears of staff.
20. Treasury Officer, Sub Treasury, Distt. Court complex, Janipur, Jammu
21 Treasury Officer, Saddar Treasury Srinagar
22-34 Treasury Officer, Ganderbal/Kishtwar/Anantnag/Sopore/Kargil/Katra/Vailoo/T angmarg/
Bandipora/Shangus/AishmuqanvKhaltsi/ Kokernag/
...... Sfor information and necessary action.
35 Order Book. .36 , !

plity Registrar(Acctts)
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